[ 8 August, 2022 ]

(iv) Thirty-eighth Report on Action Taken by the Government on the
observations/recommendations contained in its Thirty-fourth Report
(Seventeenth Lok Sabha) on 'Demands for Grants 2022-23" of the
Ministry of Chemicals and Fertilizers (Department of Pharmaceuticals).

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS
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(i) Fourteenth Report on Action Taken by the Government on the
recommendations contained in its Tenth Report (Seventeenth Lok
Sabha) on 'Demands for Grants (2022-23)" of Ministry of Petroleum

and Natural Gas; and

(i) Fifteenth Report on Action Taken by the Government on the
recommendations contained in its Eleventh Report (Seventeenth Lok
Sabha) on 'National Gas Grid including PNG & CNG'.

REPORT OF THE PUBLIC ACCOUNTS COMMITTEE

SHRI BHUBANESWAR KALITA (Assam): Sir, | lay on the Table, a copy (in English
and Hindi) of the Fifty-third Report on 'Excesses over Voted Grants and Charged
Appropriations (2019-20)" of the Public Accounts Committee (2022-23).
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